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(c) if so, the reasons therefor;

(d) whether the Government propose to start a 
scheme to sell wheat and rice in the open market; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI RAGHUVANS 
PRASAD SINGH) : (a) Sale of wheat and rice under the 
Open Market Sale Scheme (Domestic) has been 
discontinued with effect from 1.4.1997. Therefore, question 
of using discretionary powers by the officials of FCI for 
the sale of wheat and rice in the open market does not 
arise.

(b) and (c) FCI did not conduct open auction for its 
stocks at various depots under Open Market Sale Scheme 
(Domestic). Selling of wheat and rice by inviting tenders 
can result in monopoly of a few buyers. On practical 
considerations, Govt, had decided to undertake open sale 
of wheat and rice at fixed rates.

(d) and (e) Presently, there is no proposal under 
consideration with the Government to sell wheat and 
rice in the open market.

Transportation of Wheat by the 
Special Goods Train

1132. SHRI BRIJ BHUSHAN TIWARI : Will the 
Minister of FOOD AND CONSUMER AFFAIRS be pleased 
to state:

(a) the number of bags of wheat sent from Hissar to 
Rewari for distribution through Public Distribution System 
by a special goods train on March 1, 1997;

(b) whether the said goods train was sent to another 
place instead of Rewari;

(c) if so, the details thereof;

(d) the manner in which the said bags were brought 
back to Rewari;

(e) the additional amount spent thereon and the 
manner in which the amount was paid and the name of 
the persons who made this payment;

(f) whether the Government have taken any action 
against the guHty officials; and

(g) if so, the details thereof and if not, the reasons 
therefor?

THE MINISTER OF STATE OF THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI RAfeHUVANS 
PRASAD SIN G H ); (a) No special goods train with wheat 
bags was despatched from Hissar to Rewari by the FCI 
on March 1, 1997.

(b) to (g) Do not arise.

[English]

Opening of Central Agriculture University

1133. SHRI VIRENDRA KUMAR SINGH : Will the 
Minister of AGRICULTURE be pleased to state;

(a) whether the Government propose to open Central 
Agriculture University in the Country particularly in Bihar;

(b) if so, the details thereof, location-wise and State-
wise;

(c) the time by which it is likely to be opened; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE (DR. S. VENUGOPALACHARI) : (a) No, 
Sir.

(b) Not applicable.

(c) Not applicable.

(d) Agricultural Education is a state subject. In Bihar, 
there are already two State Agriculture Universities. For 
opening another university the State Govt, has to assess 
the requirements based on Man Power Planning.

[Translation]

Scheduled Tribe List

1134. SHRI NARENDRA BUDANIA : Will the Minister 
of WELFARE be pleased to state:

(a) the number of cases under consideration of the 
Government for inclusion in the List of Scheduled Tribes 
belonging to tribal .areas at present along with the details 
of cases and the time from which these are under 
consideration, State-wise; and

(b) the time by which the Government is likely to 
take a decision on all such cases?

THE* MINISTER OF WELFARE (SHRI BALWANT 
SINGH RAMOOWALIA) : (a) Statement showing State-



16.

17.

18. 

19.

Mizoram

Nagaland

Orissa

Punjab

385 Written Answers to Questions SHRAVANA

wise number of claims for inclusion in the list of Scheduled 
Tribes received over past several years is enclosed.

(b) No specific time schedule can be indicated.

Statement

State-wise Numbei of Proposals received for 
Inclusion in Scheduled Tribes List

S. No. Name of the No. of
State Proposals

1 2 3

1. Andhra Pradesh 43

2. Arunachal Pradesh 27

3. Assam 68T

4. Bihar 28

5. Goa 5

6, Gujarat 7

7. Haryana 40

8. Himachal Pradesh 12

9. Jammu & Kashmir 7

10. Karnataka 54

11. Kerala 40

12. Madhya Pradesh 30

13. Maharashtra 62

14. Manipur 14

15. Meghalaya 16

1919 (Saka)
Papers Laid on the Table 386

7

5

42

9

1 2 3

21. Sikkim 13
22. Tamil Nadu 35
23. Tripura 24
24. Uttar Pradesh 45
25. West Bengal 16

Total States 671

UTs

1. Andaman & Nicobar Islands 6

2. Chandigarh 2

3. Dadra and Nagar Haveli 1

4. Delhi 2

5. Daman and Diu -

6. Lakshdweep -

7. Pondicnerry 9

Total UTs 20

Grand Total 691

[English]

SHRI PRITHVIRAJ D. CHAVAN (Karad) : Sir, I want 
to know when the discussion under the Rule 184 
regarding the Mumbai incidents w ill be taken 
up.... (Interruptions)

MR. CHAIRMAN : We are now taking up the Papers 
Laid on the Table. You may raise it after that.

12.00 hrs.

PAPERS LAID ON THE TABLE

Annual Statement of Accounts & Annual Report 
(Rules) regarding National Commission for 
Backward Classes and Annual Reports and 

Review of the Working of National Backward 
Classes Finance and Development Corporation

20. Rajasthan 22 THE MINISTER OF WELFARE (SHRI BALWANT
S I N f i H  R A M O O W A I  IA *  * S i r  I K o n  irs  law  —


